
O.A.No.25912009 

ORDER DATED 1 MARCH, 2010 
C 0mm: 

ii 	 Hon'ble Mr. C.R. Mohapatra, Member(A) 

Heard Mr. S.C. Sahoo, Ld. Counsel for the 

applicant. 

Mr. Sahoo has filed a memo for withdrawal of 

the Original Application in which he claims that his grievance 

has already been mitigated by the Respondents. l+eie His L 
prayer for withdrawal of the Original. Application is allowed. 

Accordingly, this Original Application i 

dismissed as withdrawn. 

ADM1i 


